Regio efﬁce (South) 1 ,’

8/263, Malviya Nagar, Jaipur Q/ 7.
Phone: 0141-4068311, e-maijl: ro.jaipursouth@gmail.com :

\ [ ]
Rajasthan State Polliition Control Board 1\‘-"/ LiFE

Lifestyle for
Envirofment

E-mail

F.No. RPCB/ROJP(S)/Legal-75/ 16524 Date: 06-01-2026

The Registrar,

Hon’ble NGT,

Central Zone Bench,

Bhopeal. .
E-mail: ngtczbbho-mp@gov.in,

Sub: - Report of Joint Committee Constituted in O.A. No. 148/2025 (CZ) in the
matter of Trinambh Foundation Vs Rajasthan State Pollution Control Board &
Ors.

Ref: - Hon’ble NGT order dated 30. 10.2025.

Sir,

With reference to above subject matter, please find enclosed Report of Joint
Committee Constituted in O.A. No. 148/2025 (CZ) in the matter of Trinambh
'Foundation Vs Rajasthan State Pollution Control Board & Ors. For kind perusal
plecase.

Encl: - As above
Your Sincerely

.

—_—

(Vivek Goel)
Nodal Officer Cum
Regional Officer
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Report of Joint Committee Constituted by Hon’ble

NGT Central Zone Bench Bhopal, In Original

Application No. 148/2025 (CZ) , Trinambh Foundation
Vs Rajasthan State Pollution Control Board & Ors.

Background:

The present Original Application has been
filed by Trinambh Foundation before the Hon’ble
National Green Tribunal, Central Zone Bench,
Bhopal, alleging serious environmental violations
by the Common Effluent Treatment Plant (CETP),
Sanganer, operated by Sanganer Enviro Project
Development (SEPD) under the consultancy of Eco
Enviro Engineers, Jaipur, and in association with
Sanganer Kapda Rangai Chapai Association (SKRCA) .

The grievances raised by the applicant, inter
alia, include the following alleged violations:

1.1.1. Illegal discharge of untreated hazardous
wastewater into a local drain (nalla),
‘allegedly also used by nearby textile units for
unlawful disposal (Verified by the applicant
on site).

S 1.1.2. Unauthorized outlet pipeline, possibly

absent from the approved CETP project outline,
suspected of being used for effluent discharge.

1.1.3. Unmarked borewell within CETP premises,
extracting groundwater without CGWA/CGWB
permission.

1.1.4. Tampered monitoring systems (flow
meters/0OCEMS) producing misleading compliance
data.



52
1.1.5. Absence of both outlet pipeline and
borewell, possibly absent in the official CETP
layout, raising concerns of regulatory
negligence by RSPCB, Jaipur (South).

Order of the Hon’ble National Green Tribunal dated
30.10.2025:

The Hon’ble National Green Tribunal, Central
Zzone Bench, Bhopal, vide order dated 30.10.2025,
took cognizance of the matter and constituted a
Joint Committee to ascertain the factual position.
The operative portion of the order is reproduced
below:

"6. We deem it just and proper to call a
report on the matter in issue, in present
application, from a Joint Committee consisting of:

(1) One representative from the District
Collector, Jaipur (Rajasthan)

(ii) One representative from the Central
Ground Water Board (Rajasthan)

(11i) One Representative from the Rajasthan
State Pollution Control Board nominated by the
Member Secretary.

7. The Committee is directed to visit the site
and submit the factual and action taken report
within six weeks. The State PCB will be the nodal

agency for coordination and logistic support.”
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Constitution of Joint Committee: -

In compliance with the Hon’ble NGT'’s order
dated 30.10.2025, the following officers were
nominated as members of the Joint Committee-

1. Sh. Vikas Prajapat, Sub-Divisional Officer
(SDO) Sanganer, Jaipur (Representative from the
District Collector, Jaipur, Rajasthan).

2 & Sh. Shashank P Singh, Sc-C, Central Ground

Water Board, Western Region, Jaipur
(Representative from the Central Ground Water
Authority).

3. Sh. Vivek Goel, Regional Officer, RSPCB,
Jaipur (South) (Representative of the Rajasthan
State Pollution Control Board).

Site Inspection and Findings of the Joint
Committee: -

In compliance with the directions of the
Hon’ble Tribunal, the Joint Committee conducted a
site inspection of the CETP, Sanganer on

03.01.2026.

4.1 Project Details and Background of CETP:

» For treatment of trade effluent generated by
the member units, Sanganer Kapda Rangai Chapai
Association (SKRCA) constituted a Special
Purpose Vehicle (SPV) namely Sanganer Enviro
Project Development (SEPD).

» The Ministry of Textiles, Government of India,
sanctioned a Common Effluent Treatment Plant
(CETP) based on the Zero Liquid Discharge
(ZLD) concept on 29.03.2016 wunder the
Integrated Processing Development Scheme
(IPDS), with funding shared as 50% by the
Central Government, 25% by the State
Government, and 25% by the SPV.



54

» The Project Management Agency (PMA) was
Exceltech Consultancy & Project Pvt. Ltd., and
the Project Execution Company (PEC) was Advent
Envirocare Technology Pvt. Ltd.

» The total project cost of the CETP was ¥159.00
crore, with funding details as under: -

. Sh - Funds
S b L Share (%) ane | Released (%
- Agency e POy Cr.
Central 50 % (With a
entra ceiling of Rs. 75 75.00 375
Govt.
Crores)
State
iy 25 % 39.75 39.75
25°% + Rs. 4.5
Crores
(Additional to :
SPV compensate the 44 .25 52.34
Central Govt.
share ceiling of
Rs. 75 Crores)
Total 100 % 159.00 129.59

» The CETP of 12.3 MLD capacity, located at
Khasra No. 37, Village Madrampura, Muhana
Road, Tehsil Sanganer, District Jaipur
(Coordinates: 26.7976640°N, 75.7629160°E), is
presently caters to 892 textile units (as per
SEPD) engaged in pre-treatment, dyeing, screen
printing, and hand block printing activities.
Major clusters include Khatri Nagar, Jaipur
Gate, Paliwal Garden, Namdev Colony, Diggi-
Malpura Road, Muhana Road, Nevta Dam,
Shikarpura Road, Baxawala, Brahmano ki Gawar,
and Kokawas.

> Environmental Clearance under the EIA
Notification, 2006 was granted to CETP,
Sanganer (12.3 MLD capacity) on 20.09.2013,
Consent to Establish was granted on
23.02.2019, and Consent to Operate is valid up

to 31.10.2028.
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» The CETP was inaugurated in February 2019 and
started partial ©operations for treating
effluent received through gravity flow only.
However, the 'CETP could not become fully
operational and was shut down shortly after
because the Advent Envirocare Technology Pvt.
Ltd. (PEC) has stopped the execution of
remaining works i.e. Construction work of two
intermediate pumping stations and laying down
of remaining wastewater conveyance pipeline to
connect pumping stations with main pipeline
leading to CETP, due to the issues/ dispute
regarding payment with Sanganer Enviro Project
Development (SPV).

> With continuous efforts of the Rajasthan State
Pollution Control Board (RSPCB), the CETP was
re-commissioned through SEPD and remained
partially operational from September 2022 to
September 2024, treating effluent received
through gravity flow and tankers. However,
structural defects (cracks, leakages in tanks)
and incomplete functionality of mechanical
units, led to again shutdown in September
2024.

» In compliance with the Minutes of Meeting
dated 08.08.2023 of the Committee constituted
by the Hon’ble National Green Tribunal (NGT) ,
chaired by the Chief Secretary, Rajasthan, in
the matter of O0.A. No. 558/2022 (PB) — Salman
Quasmi Vs. State of Rajasthan & Ors., the State
Board, with support of Jaipur Development
Authority (JDA), completed the construction of
two pumping stations and 11 km of the remaining
main pipeline at a cost of %23.5 crore (50%
cost-sharing basis). Also, SEPD has carried
out the necessary repair and maintenance of
damaged civil and mechanical units. As a
result of the continuous persuasion and
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concerted efforts of the Rajasthan State
Pollution Control Board, the Common Effluent
Treatment Plant (CETP) was duly re-—
commissioned on 5th June, 2025. The CETP is
presently being operated by SEPD.

As informed by SEPD, out of 892 textile member
units of SEPD/SKRCA, around 750 units have
already been connected to the CETP through
conveyance pipeline. The work of laying of
auxiliary pipelines to connect the remaining
member units situated in Brahmano ki Gawar
Area 1is under progress which is expected to be
completed soon.

4.2 Site Observations:

I.

CETP (12.3 MLD Capacity) is based on biological
treatment & tertiary treatment followed by
ultra-filtration (UF) and two stage reverse
osmosis (RO) plant to maintain ZLD. Mechanical
Vapour Recompression (MVR) has been provided
for disposal/management of RO reject. During
inspection, Main Pumping Station (Sump Inlet),
Screen Chamber, Aeration Tanks, Clarifiers,

chlorination Chamber, Sludge Thickeners

(Primary & Secondary), Dual Media Filters (03

Nos.), Activated Carbon Filters (02 Nos.),
Ultra Filtration (04 Skids of 128 m3/Hour each),
First Stage Reverse Osmosis were found
operational, however rest of process/component
of CETP i.e. second stage RO, Tubular Membrane
Filter (TMF) and Mechaniéal Vapour

Recompression (MVR) were found non-operational.
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During visit, it was observed that permeate from

RO first stage was collected in collection tank

for subsequent utilization in the process by

member units and RO reject was taken back to
the 1inlet sump/main pumping station (MPS).

Representative of the SEPD intimated that they

are 1in the process to recommission the

mechanical vapor recompression (MVR) system for
disposal/management of the RO reject. CETP was
receiving the trade effluent in the range of

1.5 to 2.0 MLD in the month of December 2025 as

per records maintained by the SEPD and The RO

permeate water is being supplied to the member
units by tankers.

Point-wise Status of Allegations:

a. During the site wvisit, no discharge of
untreated or treated effluent into any local
drain (nalla) was observed from the CETP.

b. Two outlet pipelines were observed in the
Nevata Feeder Canal (local drain/nalla):

I. One HDPE pipeline of approx. 3-inch
diameter; The representative of SEPD
informed that the said pipeline was
provided in March 2025 for temporary
drainage/evacuation of wastewater from
CETP components during repair and
maintenance activities. It was further
informed that the pipeline was
subsequently disconnected from the CETP.
During the site visit, a portion of the
HDPE pipeline was found in the Nevata
Feeder Canal (local drain/nalla), which
was removed immediately by SEPD.
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II. One metallic pipeline of approx. 18-inch
diameter; The origin/source of the said
pipeline could not be immediately
ascertained during the inspection. ° The
representative of SEPD informed- that the
pipeline does not belong to the CETP. No
discharge of effluent was observed from
the said pipeline during the site visit.
However, SEPD was directed to trace the
origin/source of the pipeline and ensure
that it is either sealed or removed.

One borewell was found within = the CETP
premises, reportedly used during the
construction phase and 1is presently being
used for plantation purposes. SEPD was
directed to install a flow meter and obtain
CGWA permission or remove the borewell.

It was observed that no OCEMS/SCADA system
has been installed at the CETP. However, a
digital flow meter has been provided between
the Main Pumping Station (Inlet Sump) and -
the Equalization Tank as the inlet to the
CETP. As per the logbook maintained by SEPD,
the quantity of effluent received at the CETP
during the month of December 2025 was in the
range of 1.5-2.0 MLD. SEPD was directed to
ensure periodic calibration of the flow
meter and proper maintenance of records.

The CETP, Sanganer is approved and consented
on -a Zero Liquid Discharge (ZLD) basis.
During the inspection, no discharge of

untreated or treated effluent into any local
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drain (nalla) was observed from the CETP.
The temporary HDPE pipeline provided earlier
for maintenance purposes had already been
disconnected and the portion found in the
iocal drain was removed. With respect to the
metallic pipeline of approximately 18-inch
diameter, the origin/source could not be
immediately ascertained, and the
representative of SEPD claimed that the said
pipeline does not belong to the CETP (Copy
of SEPD Letter dated 06.01.2026 is annexed
as Annexure-I). However, SEPD was directed
to trace the origin/source of the pipeline
and ensure that it is either sealed or
removed. The borewell found within the CETP
premises is not part of CETP operations, and
SEPD has been directed to obtain requisite
permission from CGWA  for groundwater
abstraction. State Board is making the
constant persuasion to SEPD that it shall
connect all the member units to CETP pipeline
network, enhance the intake of wastewater
flow to CETP and recycle the treated water
to member unit for reuse purpose.
4.3 Details of issue of water pollution in Sanganer,
presently under consideration/pending before the

Hon’'ble Supreme Court and The Hon’ble National
Green Tribunal:

I. The Hon’ble National Green Tribunal (Central

zone), Bhopal in O.A. No. 68/2023-CZ (Earlier
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O.A. No. 558/2022-PB) Salman Qasmi Vs. State
of Rajasthan & Ors. along with O.A. No.
69/2023-CZ (Earlier O.A. No. 568/2022-PB)
Agnimitra Trivedi Vs. State of Rajasthan & Ors.
And

The Hon’ble Supreme Court of India in State of
Rajasthaq Vs. Salman Qasmi (Civil Appeal No.
4562/2023) .

4.4 Documents and Records: -

Photographs taken during the site wvisit are
attached as Annexure-II.

Copy of the electricity bills, & Logbook of flow
meter provided between the Main Pumping Station
and the Equalization Tank as inlet to CETP, are
attached as Annexure-III.

Copy of Agreement between SEPD and Technical
Advisor Dr. Aditya Choudhary is attached as

Annexﬁre—IV.

5. Recommendations of Joint Committee Members:

i.

ii.

SEPD shall complete the pending works of the
Second Stage Reverse Osmosis (RO), Tubular
Membrane Filter (TMF), and Mechanical Vapour
Recompression (MVR) systems at the earliest, so
as to make the CETP fully operational at its
designed/ optimum capacity and ensure
achievement of Zero Liquid Discharge  (ZLD).
SEPD shall also make adequate arrangements for
recycling and reuse of treated water by the
member units.

SEPD shall expedite the completion of laying of
auxiliary conveyance pipelines to connect all
remaining member units with the CETP, so as to
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prevent and stop any 1illegal discharge of
wastewater outside the CETP system. Further,
only those member units which are physically
connected to the CETP and discharging effluent
into the CETP inlet shall be permitted to
operate.

iii. SEPD shall obtain requisite permission from the
Central Ground Water Authority (CGWA) for
abstraction of groundwater for the existing
borewell and install flow meter & maintain the
record of quantity of ground water abstracted.

iv. SEPD shall install an Online Continuous
Effluent Monitoring System (OCEMS) with SCADA
integration and PTZ cameras at appropriate
locations of CETP, to ensure continuous
monitoring, transparency, and regulatory
compliance.

v. All member units of the CETP shall be required
to install and integrate SCADA-based systems
for regulation and monitoring of wastewater
discharge, ensuring that effluent is discharged
exclusively into the CETP conveyance system and
not outside the premises.

@/ / | r,‘_fs S\/N/

(Vikas Prajapat) (Shashank P Singh) (Vivek Goel)

Sub-Divisional Sc-C, Central Ground Regional Officer
Officer (SDO) Water Board, Western R.U., REECB,

Sanganer, Jaipur Region, Jaipur Jaipur (South)
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Sanganer Enviro Project Develepmaent

L.No. - SEPD/RSPCB/2025-26/881 Date - 06.01.2025

To
The Regional Officer (Jaipur South)
Rajasthan State Pollution Control Board

Jaipur

Subject: Pipeline Found Outside in front of our CETP Plant.

Respected Sir,

With reference to your inspection, you found a pipeline in the nallah, which is situated in front of our CETP
premiscs. In this regard, we would like to respectfully clarify that Sanganer Enviro Project Development has no
concern or connection with the said pipeline. The pipeline is not part of our CETP infrastructure and does not

belong to our organization in any manner.
This submission is made for your kind information and record.

Thanks & Regards,

Sanganer Enviro Project Development
M

Dircctor

Address:- 7, Maruti Colony opp. Choudhary tent house Dlggl road Sanganer Jalpur 302029
Contact No. - 0141-2730145, Email ID - sepdlpr@pgmall.com, CIN -U41000RJ2015NPLO48B12
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239689

rehensive Agreement for Technical Mentorship and Advisory

Services

This Agreement is entered into on the day Thursday July 03™ 2025 between Dr. Aditya Choudhary
(hereinafter referred to as the ‘Technical Advisor/Consultant), and Sanganer Enviro Project

Devzlopment (hereinafier referred to as 'SEPD"), collectively referred to as the 'Parties’.

RE:CITALS

WHEREAS, SEPD operates the Common Effluent Treatment Plant (CETP) with integrated Zero
Liquid Discharge (ZLD) facilities at Sanganer, Rajasthan;
AND WHEREAS, the Consultant has the expertise in environmental engineering and wastewater
treatment processes and has agreed to provide technical mentorship and guidance for the operation
and:  enhancement of the sid  CETP and ZLD system;
NOW, THEREFORE, the partics hereby agree as follows:

L

For Sa_nganer Enilro Preject Davelompment Fer Sanganer Enviro Project Develom??am
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I. Objective

The objective of this engagement is to cnable process refinement, sustainable operations,
and continual.enhancement of the Common Effluent Treatment Plant (CETP) and Zera
Liquid Discharge (ZLD) systems managed by SEPD at Sangancer. The Technical Advisor

st i herian . y . s
1ll provide consullative inputs and strategic guidance in the overall optimization of
technical operations.,

2. Scope of Engagement

The Technical Advisor shall. with support of technically qualified team of his own through -
dircct and delepated actions, provide strategic technical mentorship with the intent of
optimizing system performance and as mentioned in Annexure I. This shall include but not

be limited to:

(i) Process analysis and oplimization of the CETP and ZLD units.
(i)  Review. guidance and finalization for chemical types, doses, quality,

consumption and matcrial usage efficiency.

(iti)  Technical approvals for any process changes, design modifications, or
opcrational adjustments.
(iv)  Final assessment and approval of all technical and operational manpower
“ideployed at'the CETP. .-
(v) Continuous mentoring, monitoring, and support in ensuring regulatory

compliance.
Evaluation and finalization of specifications/vendors/items related to operation

(vi)

and maintenance activitics.

3. Technical Coordination
The Advisor shall have strategic insight into the daily, monthly, and long-term performance

\Vhile the execution shall lie with SEPD, any material deviations in

goals of the CETP. :
ption, or structural intervention are to be considered

operational practice, resource consum

Eor Sanganer Ensia Project Develompment For Sanganer Enviro ?miect Davelompmant
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in light of the Advisor’s recommendations through a formalized consultation process only
after technical approval by the advisor,

4. Staff Deployment & Oversight

SEPD shall be responsible for the administrative hiring and payroll of technical staff, The
Advisor shall provide periodic assessments and strategic capability vetling of chhmcaI
personnel to casure alignment with operational cxeellence. SEPD should seek the Advisor's
concurrence on staffing suitability to maintaln functional harmony before finalizing the
staff and after technical veuing and upproval by the advisor related to operations of the
plant. The minimum staff required 10 operate the plant is mentioned under Annexure-1l

with industry standard salary packages 1o maintain the integrity and standards of the CETP
plant,

5. Chemical and Process Resource Management )

The procurement of treatment chemicals and utilitics shall be conducted by SEPD based
on optimized dosing and process schedules developed and designed based on the
recommendation of Advisor and his team. Material balances and treatment efficiency
studics shall only be coordinated under the Advisor's technical leadership to cnsure
resource integrity. Any change in chemical if required will be vetted in accordance with
discharge standards since the dosing is an inlcgral part related to compliance. Any forced

change will have ill effect and advisor and his team will not be responsible for the same if

the same ariscs.

6. Maintenance and System Enhancement
Any preventive or corrective maintenance, AMC finalization, or system aupmentation
proposals will be vetted and approved under the technical framework periodically by the

Advisor and his team, SEI'D shall implement these improvements while maintaining

records in line with best industry practices.

For Sanganer Enviro Project Develompment  For Sanganer Enviro Project D%elumpn:?l—/
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7. Advisary Fee Structure
As detailed in Annexure 11, the Advisor shall be remuncrated on a professional consulting
basis, The engagement includes intermittent technical wvisils, documentation support,

system audits, and technical inputs on operations.

S. Limitations of Engagement

This Agreement explicitly limits the Advisor's role to technical and strategic guidance. All
financial liabilities including payments to vendors, siaff, and utilitics lic solely with SEPD
and its dircctors/authority. The Advisor assumes no fiduciary responsibility and shall not

be held liable for third-party obligations.

9. Term and Termination
This Agreement shall remain valid for 12 months from the date of execution and may be
rencwed upon mutual consent. Either party may terminate this agreement by providing 60

days’ prior written notice.

10, Jurisdiction
This agreement shall be governed by the laws of India, with jurisdiction at Jaipur,

Rajasthan, Disputes shall be resolved through arbitration under the Arbitration and

Conciliation Act, 1996.

11, Entire Agreement
This Agrcement, along with its anncxures, constitutes the complete understanding benween

the parties.

Eor Sanganer Eniro Proiect Develompment ¢, Sanzangt Emiro Project Deue-’.cmpmawl
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IN WITNESS WHEREOF, the parties hereto have exeeuted this Agreement on the date
firsC written above:

Party Witness

el

Far Dr. Adil%‘/!kﬁé‘ﬁﬁy 1.Name__ArdiT _CHArHA

(Signaturg)”” Address_ 25 ) Mokaveey Negay
Name: Dr. Aditya Choudhary , .ﬁ:ar:}ohm 1994 lug
Designation: Technical Advisor

Dute: _0__5_) 03202

Fer Sanganet Enviro Froject Develompmant ﬁ .*
— o ¢l

A wiel -
Ditgror p H
For Sangancr Enviro Project Development (SEPD) 2. Name (DFV‘ SHANKE E HAOrey -
(Sign““] rc) J\(ILI(L‘SS_'__B_&" D_U_E..BMMM}Q_M%OI
Name: QRpJeiorh Fur ar TEENGHN R fl

Designation: 31 R&cT oL CHAmpT K JRw

Date: 151 oA l2nLl
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Annexure - Scope of Services
The Advisor and his technical team shall work under the scope It not limited to as

mentioned above:

I Review and optimize existing processes at CETI' and ZLD for efficiency and
compliance,

2. Apprave and recommend dosape of chemicals for various treatment units.

3. Guide on the prepartion of SOPs for operation and maintenance.

4. Approve deployment of manpower and monitor their eflicicney.

5. Review vendor quotations and suggest technically sound options.

6. Recommend upgradation or reengineering where necessary.

7. Supervise and conduct monthly audits and performance evaluations.

8. Ensure technieal compliance with CPCB/SPCH norms and suggest corrective actions.
9. Availability of the advisor to the operations stalT over phone call or WhatsApp group.
10. Quarterly Review & PPresentation to SEPD Board,

1. Monthly audit of CETT plant with performance review report.

The Advisor's role is limited to technical inputs, guidance, and approvals, and shall net

extend to execution, procurement, or legal compliance filings unless mutually agreed.

W For Sanganer Enviro Project Develompment . ., Canganer Enuiro Proiect Develompment
A ‘ - .
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Annexure 1 = Professional Fee
1.) Monthly Consulting Pee: ¥ 2,00,000/- to be bifureated on the pereentape of operations
of the plant since it is evident that the first initiation of optimization requises Bigher
amount of ¢fTorts and indulgence.
o Upto 40% of the capacity: T 1,00,000% per monti,
6 Upto 70% of the capacity: 2 1.50,000/ per montis.
¢ Greater than 70% of the capacity: € 2,00.000/ per rmonth.
2.) Fee payable monthly within 15 days of invoice.
3.) Site Visits: Included (up to 4/month).

4.3 Technical Support Stall (Extra if required): As finalized (directed by Advisor].
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